
FORM A
PUBLIC ANNOUNCEMENI'

lRegrlation l4 oJthe lnsolvenc), and Bankruptcy tsoard of lndia (L'oluntary Lrquidation Proce.ss) Regulations. 20171

FOR THE ATTENI'ION OF THE STAKEHOLDERS OI.'MINI-TR LAI}S PRIVA'I'I] I,I]\II1'[D

Noticc is hereby given that MINTTR LABS PRIVATE LIMITED has commenced voluntary lrquidatron on28.07.2022.

The stakeholders of MINTTR LABS PIIIVATE LIMITED, are hereby callcd upon to subr.nit a proof of their claims on or belore
27.08.2022 to liquidator at the address mentioned against entry no. 7.

The financial creditors shall submit their proofofclaim by electronic means only. All other stakeholders nral subnrit their proofofclainrs irt

person, by post or by electronic means.

Submission otfalse.or misleading proofs ofclaim shall attract penalties,

Date: 0l .08.2022
Place: New Delhi

Liquidator of MINTTR LABS PRIVA'IE LIMITED
IP llcgd. No: IBBI/l PA-003/lP-N0036 I /202 I -221 I 37 56

hK

RELEVANT PARTICIILARS
I NAME OF CORPORATE PERSON MINTTR LT\BS PRIVATE LIMITED

2 DATE OF INCORPORATION OF CORPORATE PERSON 0t.t2.202t
3 AUTHORITY T'NDER WHICH CORPORATE PERSON IS

INCORPORATED / REGISTERED
Registrar of Companies- Bangalore

1 CORPORATE IDENTITY NUMBER / LIMITED LIABILITY
IDENTIFICATION NUMBER OF CORPORATE PERSON

U72900KA202IPTC I 55 I I 7

5 ADDRESS OF THE REGTSTERED OFFICE AND PRINCIPAL
OFFICE (IF ANY) OF CORPORATE PERSON

Ffat No. 414, 4th Floor, Mahaveer Cedar, Chikkasandra.
Hesarghatta Main Road Bengaluru Bangalore KA 560090

6 LIQUIDATION COMMENCEMENT DATE OF CORPORATE
PERSON

28.07.2022
1

1 NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE NUMBER
AND THE REGISTRATION NUMBER OF THE LIQUIDATOR

Gunjan l\'littal
Regd. No: IBBVIPA-003/lP-N00361/2021-22113756
Address: A-25A. LGF. [.a.lpat Nagar-ll. New Delhi -
|l0024
Tel No: 0l l- 45552681
Mobile No.: 9868476717
E-rnail ID:
ip. gun janmittal@gnrail,conr.

nri nttrl rq u i dator(Ognrai l. conr

8 LAST DATE FOR SUBMISSION OF CLAIMS 27.08.2022


